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Coramt Hon'ble shri 4.Y.Prioclksr, Meaber(A)
Hon'ble Sat. Lakshai Swaminsthan,Me-ber(J)
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1. %.0,V,Gangal
Advocate for the
Applicant.
2e #&'.V.ﬁv.ﬂhmrﬁr

Counsel for the
Respondants,

TRIBJMALYS ORDERS Date? 2«11-93
.0, V.Gangal for the applicant,
dr.V,. 5, lagurkar for the respondents.
Ehaxzn This conteapt petition has been

filed by the applicint for noneismpleomemtation of our

Judoment dt. 17=6w92,

According to Fr.%surkar an 3,L,P,
has been filed befors the Hon, Supreme Court agal nst
the ju’gment but no stay has been granted.

We, tharefore, direct the respondents
to implesent \he judgnent within two menths from
today unless in the neanwhile they obtain a stay
froz: the Hon., Supreme Court.

Weith these directions the CP is

dispozed of,
Copy of this order ba given to the
parties.
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